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INTRODUCTION

In pursuance of the procedure adopted under Rule 281 of the Rules of
Procedure and Conduct of Business far laying the S'udy Tour Reports on the
Tables of both the Houses of Pariament, |, Chairman, Committee an Public
tUndertakings have been authorised by the Committze to lay the Stedy Tour
Report on their behalf, lay the Siudy Tour Report of the Commitiee on their
discussions with the officials of Oriental Insurance Co. Ltd. & National
Inaurance Campany.

2. The Committee held discussions with the officials at Chennai and Porl
Blair on 18.1.2001 and 22.1.2001 respectively. A co>y of the tour pregramme
is annexed (Annexure-||[).

3. The Committee considered and approved the Repeort at their sitting held
on 15" May, 2001.

4 The Committee wish o express their thanks to Orlental Insurance
Company Ltd. ang Naticnal Insurance Company for providing facilities during
the visit of the Committee and for supplying necessary material and information
required in ¢connection with the Study Tour,

5. They would also like to place on record their sense of appreciation for
the invaluable assistance rendered 1o them by the officials of the Lok Sabha

Eecrelariat atiached to the Committes.

New Delhi PROF. VIJAY KUMAR MALHQOTRA
ZIMAY, 2001 CHA'RMAN
' ] COMMITTEE CON PUBLIC UNDERTAKINGS

3 TOUR-NOTES ! INTRO-2H-HI



Study Tour Notes of the Committee on Publi¢ ndertakings

Discussion with the representatives cof Criental Insurance
Company Limited_at Chenpai on 18" .January, 2001

Al the outset, the Chairman, Commitiee on Public Undertakings made
apening remarks and requested the Chairman, Oriental Insurance Co. Lid. (OICL}
to introduce himself and his calleagues ta the Commiltee. The Chairman, COPU
also requested him to give a brief on the working of the QOriental insurance Co.
Ltd.

2. After the introduction of officars, Chairman DICL infermed the Committee
that the Company was incorporated on 12" September, 1947 In 1958, on
nationalisation of the Life Insurance business, the Company became a. subsidiary
of ihe Life Insurance Corporation of india. In 1973, on nationalisation of General
Insurance business, the Company was de-linked from LIC and it became a whally
owned subsidiary of the newly formed General Insurance Comporation of tndia.
The Company's aperations are spread throughout the country and it is functioning
through 21 Regional Offices and 952 operational offices — 311 Divisional Offices
and B41 Branch Offices with an office in almost every district and with foreign
operations in Mepal, Kuwait and Dubai. The Company is providing over 100
different kinds of insurance covers. The break-up of (he Branches in rural, semi-

rural and urban areas with the number of policy holders are given below :



Aroa Number of Offices | Number of Palicy Hakdars
Rural 188 - B,01,918
Semi-Rurad 205 sz_ﬁ-k T 2257248
Urban 581 4222274
TOTAL 962 T 72,01,448

3.

on 31™ March, 2000 was 20171 {Class | officers-3B55, Class || Developr
Officers-3024 and other staff-13292).
Memorandum and Articles of Association of the Cormgrany, the Board of Direc
shall consist of not less than 4 and not more than 11 Directora. There wer
Directors on the Board and 2 posts had been lying vacant since May
Septamber, 2000 respectively.

4.

The Commilttee were informed that the Compzny's manpower strengtt

It was also infarmed that as per

The Committes were informed that the financial performance of

Cornpany during the years 1897-98 to 1399-2000 was as under :

(Rs. In croras)

Fnancial Year | Net Premium | Profit (Bafore Tax)
1997-98 1235.84 183.88
19898-99 1423.74 67v.0%
1899-2000 1632.03 80.80

Giving the reasons for decline in profits during 1998-85 and 1599-200C

ompared to 1887-98, the Committee have been informed that during the 4




15968-38, the grovisicning for rabar Third Pary claimie acoounting was ravised in
view of the audi qualilzafiens in ibe predous vear. Tha net incumed chim hes
qane e 1o 35 55% In the year 1908-B% The severa 2yclona an e waskarn asctar
wawgaral Cyclone] had creales a major impact of losses b 1ba axtent of Re.
J6B.25 crares jgrossy ard net Rs 82,42 crores.  Akso. with the expestation of
Wwage revision increasa weaf, 18187, & provigion of Rs. 20 rorss, adhoc was
masa. |n1ka vear 1968-2004, the nel claims ratio had come down be B1.6% with
the impact of agatamn cyclone [Orissa). The gross losses due to the Qrissa
Cyclora i Ra. 166.540 crores. At the same tme, the revision of pay scaes far all
Emploveas wes noliied and a iolak provision of RBs 99,50 crores was made. The
operatng expenses with the impact of ravision of oy acaks had goie up froe
24.6% fo 3% 1% o1 net premiun.

Hesides. ihz msurance industry's Third Parhy (TP} hes bean contiueualy
hawing lossas i matar porfoka, The motor TP, k3sas hava baen stapgennn.
The premim of molos TP was slightly revisad In 1207-69 and ned abowed e be
revised subsequenty by the warious franspart azsccations and 1he IROA. The
Cedrts hawe been Weral in granting the liablkes (unl nied). I fact there are sc
marmy intarmediares aparaling in the legal fizld and 1He ful' banefd does ned reach
the beneflclaries in the event of deathinjury dains.  Unless e moter TP
pramium & allowed 10 be revised, thers is me posshilily of overcaming the

situadion.



a. A megarcs the finaneial perfornance of Torgign branches of ibe company. i
was infarmed 1o the Commibes that presrsum and prrofiloss pasibor daricg 1

last 3 years viz from 1597-08 10 1H96-2000 were as v nder :

MEPAL
Lumency IRS 0
YEAR PREMIUM  MET . % BGEE TO
FROFIT[+) FREMILIM
!I.IJFH[']
199p-2000 | aves2 1025 22 B5 |
10iB-1060 60536 (-} 24567 3524 |
I : 3
1 BFT-D8 52823 | MED 270 i
DUEBA|
Curancy RS Q0
- YEAR FPREMIUM MET % AGETD
_ PROFTi+N | PREMIUM
| loBad-y
1860-2000 [ 143028 2sars | (1844
1968-1998 | 126861 il 7 1EZ 2148 ]
1967-68 106243 5518 SAL 5
KLANAIT
Currency RS 000
YEAR PREMILUM MET ot AGE TO
PROFITi+Y | PREMIURE
Lossd-; 3
19p8-2000 | 204283 -] 812X (-] 3T. 78 ’
12601898 | 203225 (-1 117053 -} 57.80
1997-08 192348 {-) BBQE2 (-}59.78




g. It was alse infarmed @ the Committes tial e felowing Rural Insurance

Schermes= are in pperaton ;

i.

2.

- S SN

Cattke and Livesbock Insurance

Gramie Accident and Janea Persanal Acciderd Insurance
Ki=san Package Insurance Paliqy

MamativnHoricutture Insurancs

Rajrgaabewar & Mahila Kalyan Bima Palicy
Bhagyastses chid welfare polcy

Agiculiure Aurmg Sed lnsurance Falisy

The ¢lass-wise achieversils made inibe Bu-d Insurmnca Busness from

199596 to 1635-2000 is given below :

Y BoF Target Pram. Cattle JPAMGPA | AGPS. PoLsinyr
: (Ra.n cormnp et ) cihars
' s ,
109596 103z 27T | 218w A0S A2 | {4108 12148
1998497 3,304 4 T8, T : 2440 73374 | 14845 I TEG. 5%
! .
148708 4 583 & 680,25 2,698.85 1,085,171 | 214.B2 1480208
195696 E154 | D808 ET 30801 385105 [20468 |2.B70EA
I
19&&-3!]-[]; 11 808 3 A3r2 310132 | 1,382.43 | 25835 387411

T. The Cortrnilee werne imformed that the Company niroduced the fedowing

naw procductsfschermes durng the lasd thrae yaass |




Awasiva Rin Bima Kavach

Office Umbrella Policy

Cellular phane network policy covering mabiie phones netwark

Directars and Officers liability

Stock Brokers Indemnity Insurance

Advance Loss of Profit (ALOR)/Delayed Starlup {DSLh with Marine-cum-
Erection/Contractor All Risk Insurance Palicy.

It has been decided by the company 1o introduce the following

new/amended versions of the existing products -

1.

Magrik Suraksha Bima Kavach :

Caoverage : Parsonal Accident {JPA Caver} plus Accidental Hospitalisation,
Apna Ghar Bima Policy (Household insurance on First Loss Basis)
Coverage : "

a) Building and Contents against fire Poiicy

b) Contents against Burglary, Theft and Laceny

c} Machinery Breakdown as per Engineerirg Tariff

d) Beggage (Standard Cover)

a) Personal Accident (Standard Cover)

f} Fublic Liability

Trader All Risk Policy (Revised Shopkeapar Folicy)

Caoverage :

a. Building and Contents against Fire Cover

b. Money {Standard Cover)



. Feldy Guarantas

d. Fraad Glaes ard Saretany F4inge

. Elctranc Equipnisients

ElactrcalMechanical Braakdawn

a- Dabarkeralion of Refigerated Stack

h. Perzanal Accide=nt

l. Bapgyages

1 Publc Lirkliy

k Socds in Transit
B. Abaul tna Hemllh Carg producd, ta CormnmiBee wang mormed Hal &
propoadl which was placed by e GIC 1o ils Board angd Miresiry of Finance, Gasl
af Inz 4, for furring & Manpgemant Sarviees Company 0 deal with 8 Maneged
Haalh Care product ir India, a8 disliecd “rom 1ha present medidaln predudd
laUed anindemndy bes<. had recewed in princiale’ sppraval. The propasal wes
73980 0N 1w recammendeione of 8 Mansgement CarsiHtant Firm e KPMG
whio wera argapad by GIG,  Howavar, with the noficalinn of GHS baing b
Metioral Re nsuner gnd ita witual de. Enkirg fom sha Gompalas, it & undersio=d
thied Ehi Iniflative wil havs to be laken by =ach ndividual Cempeay. The propased
WManegad Healh CGare productBervices aim @ echlava  Ibegration  af
In2urancedredical sardea praviders and 1he cusiomers. Az far 8a 1 Suslomer is
concerred. he will pa 8bke o aeail hospiplggion sarvices aL amy of the
networking hospiaiz witbeut grapayment o deposit. Tha hosprigks will directly

Imarfaca wilh e insUranca conpany and sawa tha cunbamer e veaiting paricd as



well as the procedural formalities. Certain value-addid services are also likely to
be added and the entire operatian would be aimad at achieving a managed care
environment with praper cast contral.

it is understood that the final report of KPMG is yet to be received by GIC

but in the meantime they have evaluated some Third Party Administrators (TPAs),
whe would be capable to service the products on behal of the insurers for
successful implkemantatian. It is now felt that each Company will have to take the
initialive of launching this product in the Indian Markst. Recently, the IRDA has
taken a meeting of the TPAs throughout India witt a view to understand the
relevant issues involved in their working and also to enable them to prepare
suitable regulations for the market.
' About the insurance schemes for weaker sections, the Committee were
informed that the Government of India had introduced Social Security for weaker
sactions of the society knewn as PASS & HUT. The =ntire amount of premium is
paid by the Central Government and the scheme is being managed by the flag
insurange company in their respective areas.

Persaonal Acadent Soclal Security Scherme (PASS) is aimed at providing
compensation of Rs. 3000/ to the family of the decaas.ed earning members where
the cornhined annual income of the family is Rs. 7200/-. Under HUT Insurance
Scheme, a compensation of Ra. 1500/- {Rs.1000/- for destruction of hut by fire +
Rs. 300/ for Ioss of contants) is belng made to the affected family whose

combined annual mcome is Rs. 4800/-. These schemes have been discontinued



wath effe] from 1™ November, 2000 &= par directives af e Govemmeat of Indie
1thmughout the coumy.

10. The Commites have baen infamed thel 1he Cormpary has kid dowe a
comprenansig procedur:s for seftlersend of warious tyoes of clams. The exsling
procedura for gett'ament of claime is substamially sadisfactary. Heswsvar, 1o mes
tne challenge of sompedilion from privata plavers and alsa kesping n view the
grawing expactaiors  of the custamess, the company is considering re-
angirgaring o 1he darm seltlement precess by reducing the levels and higher
EnzveaTant b3 e dealing officers.  The number of daire preferred, settied and

parding from 1887-96 10 19662000 are given bekow

MNurmber of clasns

! Your Cfs #s on|Repored | Seffied v a3 on| Setfiement
: 1" April during  the |durng the | 31% March | Ratio (%)
Tear Yaar

168708 ! 208 182 424360 | 392858 237583 B2 32

1H08-04 2,3r k83 b5, 718 663004 LA LET &8, 96

S00Z000 | 249327 | 47742 | 456981 | ZAOTOR | 644z

The Comnidles wera aka irformed thal the ‘ollcwing cusbomer serdices
are providad 1o 1he poley-hokers
1. 150 Mferem bppes of covers avalable ba the Insuring Public.
2. Heed btased znd ikbr-made insuranie policies bo ik spacts
redquinstnerds,

3 Custamer SemnasWorkshogs



10.

Tireely 3513008 ol Inaurahce Docoment:;s

Prompt and officisnt sedietnan of Claire:

"MWAY FHELR YL Gourmar for beleer smmices b Cuskorars

Glavaioes Redrassal Mechanees at Dos, Fas amf HE:

Ifn-huwr== Sureayare fior faak SUney obs

Team of qualifisad Enginees far Risl; bManegenwent and beber

lechnicm! 825 slanca

Produst specic med.a canpaigns Tor bettar easraraps.

The skatus of grevencas durng the las1 thres weare e fam 183748 o

1996-2000 is given baky :
[Finmpcial  Mumber  of Number of | Wuribar  of | Redresasl
" Ymir Gnavancae . Grigvancen grigvances ofy | Ralie (%)
: ofs  at the | curlng the yaar ot tha and of

baginning of [ tha e

1= peaars Rere- | Diipos-

rieed ad |

(1907-6E [ 313 | 183 TE0E 240 RN
197-58 |24 T1B82 , 1608 106 RO7E%
1peg-HI00 . 198 187D | 186 wr B0
. | )
12, Wren atked whather ko il warkwhils fo comblne 8l dhe Teur aondlife

Pubde  secdor insumrcs companks in order caompata with e prvale

sectorforagn plavars, the Committea hawe asen rformed that b3 lBeue af

Drgari2atmrel resinaciuing was el ke up & the Q1S Baard Meeting oo

23061289, A subcommimes of the Buoard. campising of 8l direclos was



o stiuked 1o Kok mito e iggae. &x per e report cobmetsd By ke Bzand Sub-
Commithea (pdbarwise known B2 U Poddar Commitee Report), i was Fal that
e digedvanisyes aulweighed the advarages 33

] the very nalure and dimen=an of any itagratan propramme wiolld
be a0 et0maws and abendard pmblams so qumsmows 1hat tho
vanpanies waukl ag iresdyal mess inthe Inbegratken [Baues ratbar In
panning and mplomenting necaagany SadegIn meaaaures o meat
the aornpedition.

1) I public secor companiss wodld be abe o mesd tha chabangas of
Compeiition aquarssy kaaprg i wlete elr Size and volanie, lher
manpawr dETal B Pl B8 Lashutical expadlse ad sonpalee
brcked by adequate capilal sirenglh.

13, Whan aeksd aboul the imgact of pivatisstion i lreraree Sactar an he
Publc Srectnr insursncs Compahnles, e Committee Jave be=n infiormed thal the
Inziranca Mekat In fidls 1z quile pojential The amry of Privede Seoioe
Companies woulo aut the Public Sactar Companles b sarkua bl il expanding
the marked and @pping hehardedors untappad areas  Ae 3 reaull, e sica of the
rmarket 15 2apecled o growe pubstanbaly. 16 (e sppretencded hae thare may be
BomE &m5inn in the axiebng busi@ss volme bol had would be more than
curipen=aten by tapping ne [Inag oF INEurancs espeqally persanal ines praducis
wih wdeguatc mfmsmiciu and manpawsr suppart whick ke Public Seckar
Companias bava. Oriental i hawing lamge argansad suginass through it mald

fore and ey ropase o revamp e markelln force and diversfy their



activities through empowerment, muitiplying delivery outlets and customising
existing products 1o develop a sound personal lines business segment.
Professionalisation of marketing force and offering quality services including
prompt claims services would act as business promotion. The Company has
taken same Initiatives to face the competition in a positive manner.
14.  When enquired whether it would not ke prudent if the private sector is alsc
compulsorily required to cover Rural/Social sectars in order to create an even
playing field, the company informed that as per IRCA (Obligations of Insurers to
Rural or Soctal Sectors) Regulations, 2000, the private sector players entering the
nan-life insurance market woukl be obliged to meet the following criteria in relation
{o their overall premium incomea during the first five financial years :
a) Rural sector

i} 2% in the first financial year,;

i} 395 in the second financial year,

i) 5% thereafter.
b) Sacial Sector

i} BO00 lives in the first financial year;

il] 7500 lives in the second financial year,

iif) 13000 lives in the third financial year,

) 15000 lives in the fourth fmancial year;

v} 20000 lives in the fifth yaar.

In case of non-compliance of the Regulation:., the Authofity has not spelt

aut the criteria of punishment.



15.  To & queiy about settlemant af clgims of vehicle lheft cases, # was poinled
out that the insurance Gompany is giving the markst vaiue of the vehicle to lhe
clairnant and not the Insured valug of the vohicle. When asked for its justficalion,
{he comgany Informed that tha insurance paolices 2re based on the prnciple of
Indemnity, meaning that tha insured ix to be pul back |n the sama poxition as he
wasa prior to the Ioss. Ha should neither stand to lo2a nor gain anything oul of a
loss/elalm for damages. The mator loxses are aceordingly ssttied afier taking inlo
acoount, the depreciation, salvage value, palicy deductibles and the lability being
hmited to the amount of loss suffered by the claimant aubject 1o \be maximuim
lablity of the company haing the sum insured. In tolal loesftheft claims. the clim
I% apttied on the bagis of tha market value of the vehicle at the time of kss ar the
sum insured. whichover is less. The market value 2 also determined based &h
the maintanancs snd condition of the vehicl immediately pracading the loss.
This Is fair and equitable 1o the Insured,

18.  When aeked why Rural Insurance Businass his not been eacouragad, the
Committee have baen informed that in 1885-96, the oremium completion for rural
insurance business was Rs.27.10 arares and n 1889-2000 Rs.B4.37 croves
tndigating a three fold increase in the rurak Ingurancs ousiness parfalio in a span
of just four yaars, as against the average growih of 12% approximately for the
overall pramium incoma. This clearly shows thal ihis focus In the last tew years
has bean largaly on rural insurance products. In addilion to the exsting schrmes,
new products are likaly to ba intreducad specifically aimed at the rural and secial

seector markets.



17, Whan asxed abod tha reccmmendadiona of Malhotra Cammitbaa which
have not been malenented the Comersties have baa~ infermed 1hat the falkwing
reccmmancabore of tha Mahotra Cammittea news 31ill mdt bean wmolemansd :

1. & syslam of apponimant of superviaary ¥anie for ursd areas

2. The minmum limit of Rs. 20,000 wpward of which every clam is
required 3 be surveyed by prodession al surmeyors, has nat been
raised bo Bs, 1,00.0000- as wees recommiznded.

3. Disirnecimant of gowernmestt holdkng by 50% in the share capilal,
with the shares being offered 1o Me public ad large incuding
emglogeas of the puldic sector nsurance company has not bean
implementsd. consequent o which the rompany continue b remain
icker tha sucarvising of the Cantral vigllanca Commiaalen (CWEE
and Coerpiraler and Auditor General of mdiz

1B. When asked why there has been sucosssree: underwnbng losses eweny
yaar Tor the lase 10 years, iha Compary infimaded thid the undenwriding losses in
he corrpany hawve baar predominanty cue o the en>mous oukgo o accour o
leeses in e Molor Thad Party partfalic for which thay are undee & lgai chligabon
10 granl cavar as per the Motor Wehickes Ad. Tna iMaduclipn of mega sk
cowerg and the substariial reguckion in pramiuvr rates across the Baard have akse
resullsd in condributing to the underanimg losses.  Howewar, ibe invesbmen
income has consisiantly made up for the undersriting lossas Jor the last saveral

yaars, in confomity wilh the trend existing warkdwide.



19.

were infarmed ihat the investments made by the Company during the iast five

years from 1898 to 2000 weare as follows !

(Rs. In Croras)

Qn the yuestion of investments made in different areas, the Committee

SI [ Type of investments | 199596 | 1696-97 | 1997-08 | 1996-99 | 1990-00
2) |Central Gavemment | 201.18 |30484 46761 |528686 |610.37
Sectar
b) |State Govemment | 23511 1324.38 | 38319 | 47684 |B16882
Securitieal/Other
Appraved Securities/
Bonds/debentures of
Public Sectar
Underakings
¢) |loan to HUDCO/ [ 12712 [12893 [ 18115 | 18408 | 234,14
State Govemments '
for Housing & Fire
Fighting Equipment
d) | Debentures 18258 (22338 25021 |28872 |333.56
a) | Preferance Shares 22.09 28.18 38.04 4731 45 B7
f) | Equity Shares M5.18 137905 (41768 ;48216 |587.69
g) 1 PSU Equity 58,55 5826 61.69 81.59 23.07
{h) | Term Loans 8156 10340 |15284 |18350 |168.48
I {Special Deposit 31550 30150 28550 |26850
i | Other Investment 530.7@ (21168 |230.08 |24532 |312.89
k) lTutaI Investment 1804.07 | 2180.59 | 2502.39 | 2602.61 | 3238.80

The investment ware mada as per the guidelines laid down by the GIC.
20.  When asked what steps are being taken to meet competition from the new
players having their business in the urmban areas, the Commitiee have been

informed that the Criental Insurance Co Ltd. have a strong presence in urban



areas. The argansatanal netwok consisting of 952 Divisional ! Branch Officas
spread throughaoui 1be caunbey with an affice In almos! saery district This ceandy
proyecks the nherent orgarisatioral slrengih, and redlenca to compediicn frzm
privede piayara.

21.  ‘Whan asked whether any fraining pragramryes have bean enforced f
propased o be introcucas. o make emglovess rmare cusbamer sengitva, the
Cermpany informad that e orpanisation has 71 IROM aceredaed tralting canres
and 4 mone likely ta mest IRDA, appraval. Traineg nes Alweays been a part of the
ongong aclivity, A few of these fraining pragrammes are nos being fozused an
subjects related 1o behavicural seience with a wWlew 50 sansitize the employess 1o
customer expesimlicn:

22 It was pointed aoud that there appears 1o be a regular rackat in molor clairs
wilh the same loss being paid mare than anse Wher asked whather there s ary
machingy in p-ace ta identif such wrong-doings ard to bring tha usprils 1o boak,
ihe Commitee hawe been infarmed thal in ihe present system there is no
passibility of 1ba claim being paid twice. Hovsewer, & the insurad 18%es & pelicy weth
differari ingurers and skifully mangpulates the irformadion. every inautar wauk

procese 1he clim au peethe poficy sswad by him



Study Tour Notes of the Committes on Pybllc Undertakings

Dizcuszion with theg repregentatives of National Insurancg Company
Limited =t Caleutta on 22™ January, 2001.

At the outset, the Chalrman, COPLU mada opening remarks and
wilcomed Dirpctor & Ganeral Manager, Jaint {n-charpe National Insurance
Co. Lid, (NIGL) and requested him to intreduce himself and his eollapgues
to the Gommitter The Chainnan, COPUY alen requastad the Direclor & GM,

Joint In—charge to give a briel account of the working of NICL.

2. After the introduction of officers of NICL. the Director & (N, Joind
In-charge  informed the CGommittes that the Company ‘Hations! was
Incorporated in 1906, Aftar nationalization in 1973, the Company was
formed by amalgamating 21 fereign and 1% Indian lnsurance Companias.
The Campany offers a product range of 180 policies which covers more than
78 lakne poley holders. As on 1% April, 2000, the Company was having 20
Regionat Offices, 271 Divisional Offices {Urban - 163, Sermi-rural —B3 and
Rurgl-30), &85 Branch Offices{Urban - 185 Semi-rural- 117 and Rural-363)
and 2 foreign offices respactively. The manpower strangth of the Company
was 19, 874(Clase [-3678, Clase [I-2860, Class [11-10043 and Glass IW/-3293)
as on 1" Apdl, 2000. Tha Gompany is tha mankat leader in the Northein ahd
Eastern Ragicns for the last sevnral years and the markest share in theas
regions is about 80%. Amongst the four PSU insurance companies. Matlctal

Inzurance Co. Ltd., was having All India market Share .GDP (o tha tuna of



20.93%, 21.10% and 21.15% during 1888-89, 1095-2000 and 2000-2001({
upto Novernber,2000) respectivaly.

3. About the financial position, it was informed to the Committee that ihe
Gross Direct Premivm Income {GDPI) were Ra. 121)7.22 crores, Rs. 1456.45
cores, Rs. 1636.54 crores, Rs. 1B853.53 crores and Rs. 2042.11 crares
during the years 1995-06, 1896-97, 1997-93, 1998-99 and 19%9.2000
respectively. The Profit {after Tax) during these years were Rs. 126 cores,
Rs. 82 crores, Rs. 1°48 crores, Re. B0 crores and Rs. 96 crares respectively.
The investments made by the Company during each of the last five years
i.0. from 1995-96 to 1999-2000 were Rs. 1711.92 ciores, Rs. 2028.93 cores,

Rs.2376.20 crores, Rs 266965 crores and Rs. 3002 .3B crores respactively.

4. Regarding the performance of Hong Kong and Mepatl fareign offices,
the Committee were informed that during the years 1998-89 and 1999-2000,
the Net premiurmn and ProfitlLoss were as follows:

{Rs. In Crores)

1% ” . 1858-89 1988-2000
. “ e Hong | Nepal Hong Nepal
Net Pramium | 23.81 5.80 3?‘.__73 8.28
Profit(+)/Loss{-) . ((J548 103 (3085 1.58

5. As regards the insurance schemes for the weaker section wiz.

Personal Accident Insurance Social Security (PA SS) and Hut lnsurance



schema, the Committes were informed that under the PAISS Scherne ha
maximum amount gf compensation 8 He. 3000/~ and the application for
vompensation should be made within tha parcd ot 180 days fremn the dabs
of accident Tha Hut insurance Scheme la applicable only for Rural Areas
and the amount of compensation payakie under the aaid scheme Ia Rs.
1000/- for HUT and Rs. &00.~ for balongings. The application of
Gompenaation ehauld ba made within the period of 180 days from the dam
of accidant.

Tha number of clalme prefarisd, setiled and panding undar PAISS
and HUT Schemea during the lasl lhee years iq, from 197-98 to 1959-2000
warn A5 follows:

No. of Claims  Ho. of claima  No. of Clalmsa

PAISS prefered siitlad Fending
1887-87 3347 3138 1827
189889 2250 3224 953
1959-2Q00 2281 2804 330
HUT INBURANCE

1997-87 317949 33682 8704
188B-88 23006 2528B 4422
1898-2000 11289 14378 1333

Beoth the achemes have been withdrawn by the Central Governmeant
with effect from 1* Movamber, 2000.
a. The Company alec Informed thal as many g5 35 Rural Insurancs

Schemas {Annexure 'I'Y in ope=ration  The achievements made by e



Compary under the Rured Irsumnee Schames durirg aach of the l2e1 3
wvamra drom 18656-H b 19592000 are given n Annexue .

e b was also ‘mforred o the Commilk=e that the Coempany hed
imroduced 1he folowiig pew produzte'sehames durire e et threa yaps:

1] Urneder Miscallaneouds Insuraritsa:

1. Amaryd Sikeha Yolana
2. Trale Accdent

3. Hiwas Yojars

| Critdcsal Hrees

] Extarded Warranty Irsuranca
] i3 PRokBgE

T. MR Acidam

| Dirgsiore - & OMcara’ Lladllily
H Treveding ExasLies

10 Pagery Galluler Telaphons

B Lindgr Rywrgl (neyrance;

1. Honaybas Inaurance Gonears

2, Freszin Wiatar Fraoten Meurance Schedme
2. Muage Silk varm Inauwrance Sclwtie

4 QU Irsurahics SEhate

4. Cacangt Plentatan Ineurarca Scheina
A. Gladighys Plamts Ireurance Sohame

7. Mushrgom InsLFanea Scheme



a. Saped Mantatan Insuranse Schema

9. (Faosenerry Plantatian Insurmnoe Schizine

Besides, the Campany prspos=d ta mpleme 1 new prodosledsche nas
ard aleo W make Sorne redifisalkeins In ke asdaling schecmasa wilh 3 Wi 1
aYrad] prospechve custamiers.
B With ragard 1o seHemerd of Clims, the Company nilunred @ e
Commikips 1hat the exisbng pocedure for setlemer Lal claeme 19 sateisiony.
firce mimoet YE% of the clems repored are sotl=d anmoaky. |0 ooer o
Faeten the procogd of seilemam of ociims, the e=rseatile Clalna
Mansgament Gikde which =2t aul the procedires, Bawe bean Tumher

simpihad ko taka objeclive ard prampd decision.  Moreover, the Finencial

Authorby imHe heve besn incrasssd substandially from 1% Febrwsary, 2004

Irexdruciiena heve bre=n communicaed o all ke officag for

Lt Anled
aapedting colachon of doowrania mm the Irsurocekhird ParlesExlamal
Agencies, which foin the prime caues Tor the delerr in estioment of clairme.
'Whanasar It 18 chawhl 1eseseary, taak forees R creged ol 000 level
an7 Risn SEcial thyas am yndedaken ay dedering "AMMSAE ClEMmENGE
fanthe® b Gasr backlog

Tha numbar af dakns pramarmad, esdlled s aending during 1be: la=l 3

yeara Le. from 1837-9E to 1996-20400 e given bekayi,

Pending at | Prefered | Satlied Pending Al Sattiarmsnil
begimming | during He, during Ehe [dhe Bnd of (5
of dhes wear | year W, Ihea pomr . _
{71694 | 1 M T22 |42 TT4 Bad B2t 188,676 T _
_1pBa.186h | 1,60.8FE | 540,231 | B 7or 215408 | #1%
“1EP9-MI00 | 25406 | 590073 | SA3025 [2O00%38 [ TR




9.

About the Cuslomer Services, it was infomed to the Company that

the following customer services are provided Lo the policy holders:

i)

i)

iii)

iv)

To acquaint customers with  Product  profile  through
advertieement/customer manual at low price. computerisation website.

Al the time of taking out the policy:

» Providing the proposal form fo know about the nature of the risks.
» Accept the premium.
» Issue cover notes immediately on spot (cizrtain insurances}

QR provide policy at the earliest

« Issue the maney recsipt.

» Refund of premium
» Mame transfer,
« |ssuance of renewal notice.

s Adjustment of premium.

Claims:
» Issuance of claim farm.

Appaointment of spot surveyor fsurveyor fiivwestigator.
+ In-hpuse survey of ¢laims upto Ra. 20,000/~ to contain the delay.

« Processing of claim file within 30 or 80 days from the date of
submission of required documents as the case may be.

« Making available to customer on raquest the status of the claim
within 7 days.

Rendering a customer servica by halding customer seminars both in
urban & rural sector to create product awareress.



i) Halding of Zanal Advisary Commitiee Meeting at four metro cities to
interact with the customer 1o get feedback on insurance service.

vil)  Customer Information Centre operational at ali offices to cater
customer queries.

vii)  Effective Grievance Machinery under the supervision of Nodal Officer
throughout the country for redressal of customer gnevance.

ix) Training of marketing forca to provide quality customer service.

X} For better customer service frequent interaction with corporate clients
in different Insurance matters.
The level of Customer satisfaction during the years 1998-95 & 1959-

2000 is given below.

i 1699-99 1998-2000

Doecumentation q7% g8%
Claim Settlement 71% 73%
Grievance Redressal 82% 84%

10. Expressing the views on the guestion of merger of four general
insurance PSUs, the Committee have been informed that this is for the
ownars i.e. Central government to consider and decide. However, the
Company has adequate infrastruciure and organisational base in tarms of
Offices, technically eguipped and skilled manpower, effective delivary
system etc. coupled with satisfactery financial fundamentals to take on the
emerging competitive environment in General Insurance Industry on its own.
With immense potentiality — technical, human ard conceptual, it is hoped

that Company can occupy a strong position in the Indian market For ihe



oresent the Bty — quo may be conbnwad. This may be rewewed in fhe
Il af pubsaquend perfia ranse,

ik Abaud the affact of antry of privale geclor I the irguRnce =ecaf, e
Cogmmitt=e have bean miommed fhat praateation of Insurance Sealor will no
doubt afec], b pome exterd Cormpary’a axebng tusiress, espacially which
are 1 the azlure of Block Business. s tal pesskle 1o dantify the aatent of
guch attrition af 1ha roment  Howewe:. it may nes be high, sircs Company's
maar perticho |8 retmivmarkel bLEHess,

12. To a guery abaul unlimited kabdity under Thid @ary Glaim B
Committas have been Informad that cumendhy ibe Molor Wehices A
prowides for unlimied labHy under Moior Third Party Claim. At GIC's
InMigive, the mater far ratknalisstion of the slaldory provisien hes already
bae takan up with the Minlalry of Surfeca Transpet (MCET). Comperative
shucly of warius other Act provtsars roqunng paymenl af compensation N
the euErd al e trinany 1o PSS ETIcers carred by
Riaibssys W abervBysit musys has also baee glven 10 RICST b make St 8
stronear case fr amerdmerks in the MY Ack 10 da awey with unkimilad
likility Ot athar nand suieble ncrease in e TaiM provigion was ndl
allcsard in thre wak= af pabie rbares ligations

13,  Asked about Ma sle03 taken b simalify the prosedue tar satikemers
of claene, the Sommiftas Mewe: been spprised |lwl 1ha sttors tor simphfying
g eMaciiva proceduna for expeditious selbeinent of clame gra being 12een

on @ candiiuouz bess.  Rocenty Compary’a Boasd hes approved



enhancement of Financiai Authority to ROs/DOs/B0Os to fa-::ilitatei quicker
disposal of ¢laims on one hand and increase accountability on trfa other.
The internal claim processing guidelines followed by the four Gni‘maniea
have also been simplified considerably in the recent revisian. '
14. Asked to state the reasons for discontinuance of PASS & HUT
Schemes, the Committee have been informed that these schemes have
been discontinued by Central Government w.ef. 01.11.2000. Tha Company
had no other option but to carry out the decision of Cantral Government. So
far, no new Schemes have besen introduced by Central Govermment in
general Insurance Sector replacing the PASS & HUT Schemes. Though
these Socfal Schemes were introduced by Ceniral Gowvernment in
consultation with GIC, they weme withdrawn without meference to the
Company.
15. On the guestion of Rural Insurance Business, the Committee have
bean informed that the Company have devised a number of Rural Insurance
Schemes at a low premium with the prime ohject of catering to the insuranca
neads of the poor sections of the society and provide financial cover for their
small income generating assets on which their livelihood deperxds.
Development of sufficient number of rural marketing force is difficult in view
of the following:

i} Premium Income generated by selling rural product njlaag-re.

i) Cost of procurement of Rurat business for us is high.



iy  Affordability of insurance prernium amongst rural people is very

limited due to their very limited economic status.

There are numerous schemes to cover cattle, calf, foetus, sheep &
goat, pig, horse, elephant, camel!, pouliry etc. Some schemes are govarned
by Market Agreement and others Schemes are devised by the Company.
The Company also devise from time to time new schemas for animal
insurance to cater to the needs of the clients eg. Sea Lion Insurance
Scheme, Ornamental Fish Insurance Scheme, Sweet Water Prawn
Insurance Schemes, Guail (Bird} Insurance Scheme, atc.

16.  When asked whether any Comparative study of the Company vis-a-
vis forgign Companies, in terms of scale of operation, has been mads, tha
Committee have been intimated that there are innumerable MNon-life
Insurance Companies operating in various countries of the World of which
there would be a large number whose operational size could be smaller than
that of National Insurance Company. Either they would have given o
operate recently and/or are niche players confining their operation to a
particutar branch of Insurance and/ar restricted in their operations n a
particular area of a Country/Region. As regards Foraeign Companies who are
about to commence operation in India in Joint Venture with local partners, In
view of their limited capitalisation to start with and the absence of any
reserve at the moment, they will have to be limited in their ocperation very
cansiderably ang will not be comparable 1o our operation for quite sometime

to come. However, they will be expecied to accumulate reserves over the



years and may eventually find themselves stronger io enlarge their scales of
operations.

17. It was pointed out that the Company's premium income growth rate
though higher than the Industry average, it has shown a declining frend in
the recent past When asked about the reasons, the Committee have been
infermed that the growih in premium income is closely linked to the prevailing
MEcre sconomic scenario. |t may be noted that for the lasi decade starting
from 18891 il 1999-2000, the Company has registered a Compounded
Annual Growth Rate (CAGR) of 15% in premium income. The growth rate
peaked in 1995-1996 when the Company registered 26% growth rate. But
since then ihe growth rate has shown a declining trend. It is to be noted that
during the last couple of years the economy grew at a sluggish pace
accompanied by an industrial recessian. In fact, during 1998-99, the
industrial growth rate hit an all time low of 3.8%, and during 1999-2000, the
agriculture secior registered a negative growth rate, and savings/investment
rates had alzo falien.  All this, ¢oupled with weak domestic demand,
contributed in same measure to the declining growth rate in premium income
especially during the previous two peformance years,

18. The Expenses of Management of the Company and i#ts percentage
ralio to direct premiurn for ihe year 1999-2000 was Rs. 500.87 crores and
25.13% respectively as againat Rs.454.98 crores and 24.98% in the previous
yeear. Asked to state the reasons for increase in the expenses rafio in the

year 1999-2000, the Committee were informed that it was mainly due to the



rnaking of provisions in the accounts 01 rAapect of arnams of satery, panEion,
leava ancisment, produslivily (Inked Lmesen incardive pagmeht €62, Hed
Hieae provisigns not besn meds, e ratie of Expenses of Manapamert
wiowd b 21 51524l Indlan Sress Praminm.

The Capengas of Managemer mbo of Regionat Offices as on
0,9.2000 sturede at 24 465%. whicn incledes e amount pakd 1oe arrears of
salariea. The ameount of Az 87 crores which was piovkied 8t Hagd Office il
sariar yoam Iowands payment af amaam Salares has beer resarged in the
halfymady acoaurdes of the currard inancist yvear. The axpensag ratio aflar
such adjusiments waukl be 20.72% as compared to 21 29% for Lhe
cariegponding panod of 1be previeus Tinancial yaar.  Majpr parion ol
Managemant Expenses is on accaunt of corritied axpeneas ka Sabry el
Racardly, proviaicn wis ako made for arrears on Sakany which inflased tha
expenass Tuthar,

Ap ragards comparative Management Expensea vi-a-vis privals
players, It 18 ke be noted they have not yat slared telr eperations and 1
diMicUl 7o M any assessm=nl Inany caoe, by videa of thair bexnig in the
prlvata Bagtor 1hair prmbions are @apecked o B [Eanes ard honoe (=23
2ty
19.  Aaked to giEts she rcasons for deckne in percentapa of insastmenl
grawtt, e Campany inkymed thal Invesiment yrowlly dedined fom 1338
05 o 195E-2000. Refeming in working resdes of the Campany i may be

obearyerd hat urdcrarting resdbs | oid iEwance businass esubz



consistently declined over these years. During ihe peried the country
experienced varying degree of devastation dus to natural calamity. As a
result, aceretion of fund from insurance business was negative. Rather, in
some cases fund generated in the Investment Department had to be diveried
for meeting the Caompany's insurance obligation.

20.  On the question of Market Investment, the Company intimated that
the investments are divided into two ciasses: (a) Priority sector i.e. monatary
investments which is statutory obligation. (b} Market Sectar invesiment
means any investment other than priority sector investment comprising of
investment in comorate sector in the form of equilylpreferance
shares/debenturesfterm lcan, commercial paper and other shont term loan.
The money market investiment in the form of call money deposils, fixed
deposits, certificate of deposits and certificate deposits with the Banks are
also considered as market sactor investment.

23, As regards financial assistance to the States, the Committee have
been apprised that the investments aro wiiely varied. The investment
includes both pricnity sector and corporate sector investments. As such,
investment in industriaily advanced States in the form of market sector
investment is substantially higher than the States which are industrially
backward. The industrially backward States are, however, getting priority for
financial assistance as per Govemnmment's guidelines in the farm of
Government Securities. Further it has been observed that in the las! 3 years

some of the States namely Arunachal Pradesh, Assam, Meghalaya, Sikkim,



Tripura and LLP. had not lifted e kans for housing of weaker aection of

Sogiety,

22 About the crteria for choosing lhe Statex for financial assigtance, hea

Company inforied thal i loans to State Governments are mainly far

(a) leans for housing ot weaker sactlon of scciety and purchase of fine-

fighting equipmeants and (b} subscription to State Government. The housing

allacations are made by Planning Commissian in Joint Consyltaton with the

Ministry of Finance and Ministry of Urban Developmant and  the Inans to

State Aovemnment for purchase of fire fighting equipmante are also allocatad

by the Ministry of Financa, Subscription to the State Governmants arm

guidad by tha preserbed noms The tatal alloeations absored 10% of the
total accretion and it is= distribuded amongst the State in the manner given
below:

" The States are classified in three classos as detailed balow:

(a) States with a par capra incoma of Re.10,000/- and above will gksork
15% of the total investmaent in tha State Govermnment Secuntias,

(b) States with a par copra income of Ke. 8,000/~ but lesa than Rs.
10.000/- wilt absory 26% of the total mvestmant in the State
Govermnmert Securtics.

¢y Slales with a per capita income below Rs. 6 000V- will absorb 60% of
the: total investrment in State Govemment Securities.

In thw: above threa categonas alocation will be apportioned according

to the isspe size of the State Thus it may ba absarved that at tha kmc of



suhuciiplion to 1he Siehe Gavermment Securilies, Sate beknging ta the
celegany "G and given more erpbees.
z1. To a guastgn about peffanmrance of Be Gompany in the Madb-Ees:
reglon. ihe Sommittes hawe bean fifomriad 1bat the oparabans in the Moth-
Emsl part of the courdiy has ned been ahowing mn aneoaraging trerdd dua ba
goversa  aconomic and  peagraphlcal eluslisn N ihe area. S4BpE
cormamplatad e mpresing oparalicns Bo1hg Bestor oouwkd be rough
reneployme=nt af manpeyer Bhd through apaepnze neendve scheim 1o
mctivate petgle poesad Inthe area afier due consulialion wilh Sovsemment
4. Asked abadt the Flan 10 imvade foeign markeet, tbhe Corrnetag havre:
Leeey ibfanmed Gt the scales and spread of cpembon affeds IrauTers
stength Lo wiile miora INsUrenca oueinass The Campany oo asplea o
expand and fake opargiens bayord the carders of Ino= and, in the dirst
inslance, wauid dka to seplore tha poienbalty of capansian in the Mmarkels
near & haad iae. At In the immadiakaly paighbouring SAARC Couritriea end
then epdeavour 1o widen the sphare of idkenee and aclivily 1o Far-Ea2t,
Midoia-East and Eazt Africa

Thra Gomgany 1= prespmtly having business in Nesal and Hong Korg
hvangh da Branch DMkea v e by oarmres. While Mepal operalione ara
Already wlabls, the reeuke of Henn kong rperations and nol esreinalyy
apilfactory.  Howsawar, & is deemed necessary b contnoe He praganca n
Honp Keng 1o keap mive tha existing aperadional lie=nce, which mey ba

difizuf 1o obsan 2ncs malnquishrd I is Ak neccs=ary o use Ihis baga a3



a spring board for attempling entry into other potential markets nearby.
Incidentally, some endeavaurs have already been made to control
ppaerations in Hong Kong and the immediate resuls justify the hope of
turning the comer soon.

When asked about the reasons as to why the Hong Konhg Branch of
the Campany has besn showing poor performance, the Committee have
been apprised that Hong Kong operations is showing adverse results due to
non-availability of guality business caused by the predominance of chinese
dominated financial institutions who have their own insurance companies.
To compound further, the rate of brokeragelcormmission is high and the
unusual long credit terms  available for paying outstanding premium.
Liability business are judicial-system driver and are always claim prone.
However. expenses of management are very low. Efforts are on fo tum
around the Branch.

25. On the question of operabon of private sector Insurance Companies,
the Committaa hava been informed that while the initial scale of operation for
the private Sector lnsurance Companies will necessarily prevent them from
reaching more number of potential Insurers and wider geographical circles in
the Country, by the very nature of their incorporation and holdings, they will
be percelved to be more flexible in taking decisions as they will not be
subjact to the usual scrutiny of badies ke CVC , CAG, etc. It is also
pogsible thal the foreign component of the JVs in the Private Sector

Insurance Companies may bring to bear on their operation soma of their



foreign operational expertise and experience; but this aspect is not likely to
be of any particular difference from the oparational expertise that the Public
Sector Insurance Companies in the Country already possess. The
challenges for the Public Sector Insurance Companies are obviously those of
the incumbent market share holders vis-a-vis new entrants whose track
record have not given an opportunity of critically negative to cite. The Public
Sector Companies are, additionally, burdened with social responsibilities by
virtue of provisians in their incorporation as enshrined in the objectives of
their nationatisation in 1972-73. In this juncture of cpening up of the market,
the Public Sector Insurance Companies are also retaining a far jarger
manpower strength than the Private Seclor Companies are likely to have at
any juncture and this is bound to reflect on the additional expenses of the
PSB. However, the number of employees can also be effectively and
productively redeployed and utilised to counter to certain extent this
constraint.

26, |t was pointed out that in vehicle theft cases, the Insurance Company
i5 giving the market value of the vehicle to the claimant and not the insured
value of the vehicle. When asked for the justification in giveing the market
value fa the Claimant, the Company informed that the contract of the
insurance is based an the principle of indemnity whereby the insured is
placad in the same pecuniary position as he was before the loss. Market
Value of the vehicle is, therefore, used as the basis for providing such

indemnity. In other words has there been no loss and if the Insured had sold



= a4

tha wehxke o the particular dete. U amourd thed B waud hawe moniad,
Lo Marked Valle, is given s the compensation urder iha IneLrance polcy.
llenoa, By {2 graclice, the susiomsar wil nedber mese 3 profil Tn be
acaident nar wil ha be al g loss. Thes 12 & paclice which o wikdely falkwed

Buen in thz ntamaboral Radest.

OBSERYATIONS OF THE COMMITTEE.

MERGER OF ALL SUBSIDIARIES WITH GIC

1. The Committee note ihat initially when the insurance industry was
nationalised, four subsidiaries of GIC were farmed to previde the insuring
public the benefts of competition. But with the entry of private and foragn
companies into the Ingian insurance market, the Committee fee! that there is
nc need to have four different subsidiaries to provide competition, as this
would be readily forthcoming from the private sector. The need of the hour is
to have one merged entity which would greatly reduce managemsni
expenses and also simultaneously enhance Per Capita Premiurn Praductivity
and Reserva Position of the merged entity. Such an arrangement would heip
reap the advantages of economy of scale and financial synergy. The
I Committee, therefore, recommend that the govemment should merge all the
four subsidiaries of the General Insurance Corporation with the main GIC and
I also create a separate new carparation for the purpose of camying on the

business of re-insurance.




INSURANCE SCHEMES FOR THE WEAKER SECTIONS

2. The Committee note that the Social Security Scheme for the weaaker
Isections of the society known as Personal Accident Social Security {(PASS}-
providing a compensation of Rs. 3000/- to the family of deceased and HUT
Ilnaurance Scheme- providing a compensation of Rs. 1500/ ip the affected
Ifamily, introduced by the Central Government have heen discontinued with

effect from 1® November, 2000 without assigning any reasons. The

Committee have been informed that no new schemes have been iniroduced
by the Central Gavemment in tha General Insurance sectar replacing PASS
and HUT Schemes. They, therefore, desire that the Government should
either continue these schemes or introduca new schemes in its place to
provide adequate amount of compensation to the weakar sections of the

saciety.



RURAL INSURANCE BUSINESS

3 I he Committea note that tha extent of covarags under Rural Ineurance
Husiness soctor by of the geneml insurancs: compameas 1B not satisfactory..
The Committes urge upon the public sector genaml insurance companies to
take concrete steps to devetop the Rural Insurance Busineas by gwing dus
publicity and by launching public awarenass campaigns in the UMl Baes.
about the rural insumnee schames, Thay alao desira that the Governmert
ghoutd {ake action 1o implement 1he recommendation of Malhotra Committes=
regarding appoiniment of supervisory agants for rural areas for developmant

of rural insurance business.

HEALTH CARE PRODUCT

4, The Commilze note that Meanagad Health Care productsiserices
ared at ashevirg nbagration of nsurance serdcas and madical serice
praviders and customers ame propased o be offered 1o the msuring pubdc eo
thed e insLhed would be able 1o avail kdspilalisatior serdces at any of the
ret-warking haspila’s wilbout prepayment or depasit In 1his regard, the RS
has taken @ meeling af Thity Party Adminiglraters to enable them prepang
suiable reguations for the madeat. The Commilbze recommend 1hat work
relating <o shis produs should be expedited =q thal it is launched ad an early

dare




THIRD PARTY MOTOR CLAIM/PREMIUM

5. The Committee find that unlimited liability under the Motor Third Party
Claim and ‘Motor Third Party Premium are some of the factors responsible for
the decline in profits of the public sector general insuranca companies. The
Committee have been informed that the matter for rationalisation of the
statutory provision in the Motor Vehicles Act has been taken up with the
Ministry of Surface Transperf(MOST) by the General Insuranca Corporation
of India {GIC). The Cammittee recommend that the Government should taka
a quick dacision in the matter and bring an appropriate amendmen! 1o the
Motor Vehicles Act. They also desire that the question of revision of premium
with reference to Third Party insurance coverage may be examined at the

garliest to protect the interests of the industry.



SETTLEMENT OF CLAIMS

8. The Committee find that numerous formalities and curnbersome
procedures are adopted by the public sector general insurance companies
which often delay the settiement of claims. They are also of the opinion that
invalvernent of middlemen and settlemeant of false claims is a matier of
routine in thase general insurance companies. The Commitiee desire that the
} procedure for settlement of claims should be simplified further and clams
should be settled within a specified period of tima to avoid undue hardship {0
| the claimants. They also desire that comrective measures should be taken to
check false claims and middlemen involvement in settlement of claims. The
lCommtttee also recommend that the Malhotra Committee recommendation
| relating to raising the minimum limit to Rs. 1 l[akh for engagement of
| professional surveyors may alse be implemented, as this would help early

settlement of claims.
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- _ . LISTOF RUNAL INSURAANGE SE1ITME ]

—

Catla Ineurenes (Weckat & mapment)

B CullHuwars Aiuring Irsbr s (Rearkal Adgressisne]
i Fastud Eaurance Marked &greanant]

L Sheep & Goart (Mancat Agrasmmsil)

% Plglrsurance

. Gar Inglransa

T« Wil K3 N anca

B. Eln-phnnlh'lsuranc.:r

C. Aokt Iresirrnca

T, Dog naurancs

A1, Anlival Dibeany Garl Inswesnes

1% Hend Ureyen Valhikzhe Ineumanss

13 . Padal Cycla e

14. - Cysla Hickehaw Iwauranse

1B.  Padlim Insurance [Market Agreeman)

18,  [uch Irsurenca

17, Fah Inaurance [Inland)

19, . Breeklah Vieter Fressm InBurarca (hharvat Agreament]
19, . Silkeurie lvearasca (Hulberey)
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Rubber (Malured) Plantalion Insurance
Mughroom Insurance
Sugar Cane Plentatton Insurance

Chikoo Planlation Insurance

Citrus Piantation Insurance
Eu-calyplus (Nursery) Plant Insurance
Cardamom Planlalfon Insurance
Sweet Chilll Plantation Insurance
Qi Palm Flantalion Insurance
Teakwood Planiation Insurance
Strawberry Plantalion Insurance
Tea Plantation

Mango Plant insuranca
Vegelable (Salaclive) Insurance
Goconut Plant Insurance
Batalving Insurance

Floriculiure Insuranca

Rose Flower Plant
Crysenthumum Flawer Ptan
Jasmine Flower Plant

Gladiolus Flant -+

Orchld

Properly under IRDP insurance
{Other than Livesglack)
Composite Packaga Insurance (or Tribals
Saa Lh::n Insurance

Insurance of Ornamental Fishes

" Honey Bee Insurance

Group Personal Accident Insurance 1or Rickshaw Pullers



- ANNEXURE -IT
BURAL INGURANCE SCHEMES ut
F1Q IN “000"
1995 - 1998 1996 - 16497 1097 - 1998 1998 - 1999 1895 - 2000

ofBusiwss fixed Prom. ment(®) faed Prem. mepd (%) fixed  Prem. mRob%) fixef Pmm. ment{%) Gxw! Prem. ment{%}
Catle &
Uvesiock 254349 225407  BA.GR2 272140 242751 BE.21 2BB62Y 288532 100.104 280730 297678 10274 380875 262421 GA.89
Poutiry & )
Cther Bird 10030 14403 7568 22654 0692 4279 15748 15740 10000 18042 16330 9438 30935 17362 56.12
Agpricuftural
Fumpsét 21402 13833 6453 1534 15747 9524 12255 12256 100.00 32791 17529 S35 %6239 11950 3297
Janata P A 22005 32323 14111 34761 674 26418 195088 154886 99.80 183742 304976 200,51 204232 105939 26.00
.-_H._g_—.ﬁ .
GAP
Farmers i
Package — B3 — 20100 T3IH0T | 367.69 100123 170864 170.65 200236 218527 108.13 221136 288650 13053
Others S5183 23241 4213 32605 51308 95.99 104050 33457 3245 . §9BAS 64362 71.80 BES7E BIB26 9566
Total : 372843 315038 B44S 396745 465119 11654 715003 Ti58531 D99 B13326 997402 12263 1050000 768158 7325
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TOUR MLGCIANYE CH I COMMITIRE GN FUELIC YRR T AKINGS
AH AE T ALLY FEEFOIM DT STENSAL POIET 1140 AND CALCLTTTA
rieGl 17 To 22" JAMEIAILY, 200

(M EMDGRS ASSEMALED AT CHIEMAL

EELLLENITE T e B N = = e — — e = B "rmmmmm————

DATE & DAY TG VISIT & ISCLUE8 0

I7.1.2001 17UG Jum  Iofacmal discusaion with e GiFcers ol

[Wedneedzyr] - Muct=ar Foraee Conpocarloa of Indip Saad.
HATEELT ETALT AT CHEMNAT)

187,100 100 hrs  Iofacmal Ao Wit the Oficar of

TLlwirsdey) Qenirol Woraheaing Corpartlon

§200 a3 [nforonol discussion whl il Officersal
esenlal fnawrnreee Co,Lagl,

[HIGHT HALT AT CHEMHAL
19.1.2001 (500 hes  Depactule Chenmol hy CT7540 Lar Part Biaic
(Ftlday) _
0305 hes  Amaval Fuct Hlele

1130 les  Isfnrmal discusaioy wich the Gfficers af
Airpoii Aoty of Ingle Lid.

[MEGH] HALT AT FLOET TLAIR)
29,1200 1707 Lara Tilarmel discussivn walo the CHisers ol
rE ALY Anfuansn & Misobar Ialerds Fdaar &
Flancrtian Developmen: Cooparatlot dad

MIGHT HALT ATPORTBLAWR]

21.1. K0 EUNTIAY
5y _
ST ELALT AT M2 NLATH]
22,120k 0800 b Dwpariure Porl Blair by CO-T238 {ov Caleela
(Bdrnday] -

1m0 hre Amva Calob

1260 lum  Tnioemal Diiacwsaionl with che Cfhceos ul
HMaglenol Tnsumanze Campany

LISPLUESAL
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ANNEXUREJY

COMPOSITION QF THE COMMITTEE ON PUBLIC UNDERTAKINGS
WHICH VISITED CHENNAI, PORT BLAIR AND CALCUTTA

FROM 17" TO 22

JANUARY, 2001

S.NO DATE/PLACE OF JAINING DATE / PLACE OF
. LEAVING
CHAIRMAN
FROF VIJAY KUMAR MALHOTRA 18.1.01 Tz21.01
CHENNAI CALCUTTA,
MEMEERS | GK SABHA
] SHRI & S BARWALA 16.1.04 22.1.04
CHENNAI CALCUTTA
3.  SHRI DHARAM RAJ SINGH PATEL 18.1.01 22.1.01
. CHENNAI CALCUTTA,
4.  SHRIK, E. KAISHNAMURTHY 17.1.01 22.1.01
CHENNAI CALCUTTA
5 SHRIRAM TAHAL CHOUDHARY 17101 ° 22.1.01
CHENMAI CALCUTTA
8. SHRI SUDIP BANDYQPADHYAY 17.1.01 19.2.04
CHENNAI CHENNAI
REJOINED QN 22.1.01
AT CALCUTTA
7. SHRIVILAS MUTTEMWAR 17.4.01 22.1.01
_ CHENMA| CALCUTTA
4. SHR! TARIT BARAN TORDAR 17.1.01 21.1.01
_ CHENNAI PORT BLAIR
REJOINED ON 22.1.04
AT CALCUTTA
o SHRI D. P. YADAY 17.1.01 221.01
CHEMNA) CALCUTTA
10, SHRIR. L. BHATIA, 18.1.01 21.1.01
CHENNA| PORT ELAIR
11, SHRIR. P, RUDY 20.1.04 22.5.01
PORT BLAIR CALCUTTA
MEM B RAJYA SAHHA
12, SHRIJIPON ROY 17.1.01 2011
) CHENNAJ PORT BLAIR
13 SMT AMBIKA SON 17.1.04 22.1.0'1
CHENNA! CALCUTTA




~ &=

14 GHE ANJIAN PRASAD TADAY 17101 16,161

CHEMNA, GHEMKA|
15  EHRI K. kaLavBMEATA RaD 17407 ;-3_1.]]1
CHEMHL; SALCUTTA
1.  EHAI EATIEH CaHANDRS HTARAL PR &l 17101 21.1.04
CHEMHA , FJAT BLAIR
SECRETARIAT
1. SHR. £ BAL EHEFAR, HAECTOR
!.l:l

3 SHHE-E".NH'I.H. LUHCER EECEETRAYT

3 SHMA #m KUMAR, UMOEFR SECAETARY -

~47-

Annexure W

LIST OF OFFICIALS OF ORIENTAL INSLURANCE COMPANY LTD. WHO
WERE _PRESENT DURING THE DISCUSSION WITH THE COMMITTEE ON

PuBLIC ON 18" JANUARY, 2001.

1. SHRIB. D. BANERJEE, CHAIRMAN-CUM-MANAGING DIRECTOR

SHRIR. C. SHARMA, DIRECTOR & GENERAL MANAGER

@ N

SHRIP. C. GHOSH, DIRECTOR & GENERAL MANAGER
4. SHRI 5. K. CHANANA, ASSTT. GENERAL MANAGER

5. SHRI! J. CHACKQ, ASSTT. GENERAL MANGER

B. SHRI §. D. VASUDEVA, MANAGER



ANNEXLIRE-VI
~ 03~

LIST OF OFFICIALS OF NATIQNAL INSLIRANCE COMPANY LIMITED
WHE WERE PRESENT DURING THE DISCUSSION WITH THE

COMMITTEE _ON PUBL)G UNDERTAWINGS AT CALCUTTA ON Z3™
JANLUARY, 2001.

1. Shri 5. Ghosh, Direclor & Ganeral Managear, Jeint Incharge

Shri P. B. Hamanujam, Director & General Manager. Joint Inchange
Shil H.e Yvadhwa, General Manager

Shri 8.K. D& Bhowmick, Asstt. Ganaral Managar

Shri T.K. Das, Asst Genaral Manager

5hri A R.Manna, Asstt General Manager

Shti T.M.Das, Financlal Advisor

ha
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